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O \.:“'.'\W/’\"ervice and presently working as

Declaration or Assets and Liabilities

......

Years, belonging to '

.............................

......................

NV OA  ssssuansracsssasunnns

.....................................................

......................................................

given herein below the details of the assets (immovable, movable, bank balance, etc.) or myself, my

spouse and dependants®

A Details of movable assets
(Assets in joint name indicating the extent of joint ownership will also have to be given)
5l. | Description Self Spouse name (s) | Dependant-1 | Dependant-2 Dependant-3
No, AMIL wR- VERVH SHITTRAMEA
(i) |Cash _
SOo0o SO0
(i) |Deposits inf '35 000 _ b. s ome/
Banks, Financial - Ea e
Institutions  And[™- VASBA3/~ y o cnowmy
Non-Banking L .
. . B. 2 Py,
Financial - Be,0os/ -
Companies Leehy  copenad
Y adng
(iii} | Bonds, [ ‘-stn—.vr:/,- L-iseoon/.
Debentures  and| ©cot combopalueef T eI X
shares ) in B 114 OO/ — 2y T roen-
Companies M Y3 Bl SYMLT R
(iv) |Other financial| SASS 2CHA1 TR LA 2
institutions, N§§,| P~ §-4=h B S Lawn
; LS EO0OTD, CavemAal
Postal . §avmgs, e e S T
LIC Policies, etc | S1zaavaat Sioe S
B ZAiner) Vo ox acd
(v) |Motor Vehicles| Mnwwiny g\_\é{«_o BRTRET PULLAR
(details of make,| ™wwey . v o3, > ThoToReyE
etc.) - T 2020
BRoIFELa2 BV CZ. 5610
(vi) [Jewellery  (givel 1© Grpm 120 G
details of weight @ o) (Goun)
and value) 0
y- & oo oo
f, ~ EO,ODE)/.
o0 Gekw
L
0 =a 000/ -
{vii) | Other assets, ‘
such as values of —t
claims / interests

Note: Value of Bonds / Shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed
companies should be given.

*  Dependant
employee.

here means a person

substantially dependent on

the

income of the




B

Details of Immovable assets

[Note: Properties in joint ownership

also have to be indicated]

indicating the extent of joint ownership will

Sl. | Description Self Spouse name (s) Dependant-1 Dependant-2 Dependant-3
No. . P g JR U LY
i) | Agricultural Land 9, e n TS
- Lacation {s) T SHTITIETN
- Survey number(s) {57 ARG
- Extent (Total — i o~ V2
measurement) FAGe 1
- Current market value & 50000/,
(i) Non-Agricultural Land 12 oo estt-
- Location (s) T TR THI T
- Survey number(s) S 6 o
- Extent (Total — S LE’_ e
xR [ A )
measurement) TR, e ST
- Current market value b0 S,C.\C'E‘s‘(\ A
(iif) | Buildings {Commercial
and residential)
- Location (s}
- Survey number(s) :
- Extent (Total .
measurement)
- Current market value
(iv) | Houses / Apartments, FLAT o= 2 \
etc. ; s L .
= Locaﬁon (S) A\“T 15 ¢ ‘1- h.‘\_ DPRR C:;'\Z_\-_\_"'LS AT s o .
- Survey number(s) AppRRTMENT SnPDRNIBAG 1] T "i\ Tt SV M
- Extent (Total PaTad- yifeo caiqe = AT
measurement) WS
- Current market value VIS D E0,0000
)
(v) |Other (such as
interest in property)
2) I give herein below the details of my liabilities / over dues to public financial

institutions and government dues:-
[Note : Please give separate details for each item]

Sl. | Description Name & address of Bank/ Amount outstanding as

No. Financinl Institutions(s} / Ol wgepurpuissinzssamzess
Department (s} Lo 30

(@ |() Loans from Banks & =X _QAcwws'\ch-‘* 7 LD LS A i.__.

¢ A LON,

“2 JSS',OOP/ —_

(ii) Loans from financial institutions

(iii) Government Dues:

(a) dues to departments dealing with

government accommodation

() dues to departmenis dealing with

supply of water

(c) dues to departments dealing with

supply of electricity




G L

(d) dues to departments dealing with
telephones

(e} dues ta departments dealing with
governments transport (including —
aircraft and helicopters) Bee

(f) Other dues, if any

) | () Income Tax including surcharge Re. 21T S - ©OF P
[Also indicate the assessment year

' Ass. e Lo Pe 23 i s et b
upto which Income Tax Return filed. L Prunm. (xEPS Pl

Give also Permanent Account Pansie - AIDPV-SISSR 1y e accar oo
Number (PAN)] RACi O - ¢oq 1R o 1A ) e _; v
(i) Wealth Tax [Also indicate the
assessment year upto which wealth
Tax return filed.]
(iif) Sales Tax [ Only in case of
proprietary business]
(iv) Property Tax
C Personal Detail
GPF/CPF/PRAN No. - P 5_/ aue - A2s)
Gender - | (M)
Date of Birth :- V2. 1O)=2- Va3 lA (DD/MM/YYYY)
Class/Group - % (A/BIC)
Sare - ASSANT AT

(Full Name e.g. B.A.S. - Bihar Administrative Service,

B.S.S.:- Bihar Secretariat Service etc.)

Home District - N A DA

I hereby declare that the above details are true to the best of my knowledge and belief.

QZ\%,@%\
SigNAature: ...eseseeeenes ) / .................

A\ N : .
ame of Employee:
/ 0 . AvaL R, Ve
Place: Per et b Designation: Bty P—
Date: _ =\ \vc. 2 Department: B S .
Note: Please sign each page of the declaration. Asset declaration form must be A4 size

white paper with computer typed (single side) in prescribed format.




